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fabric in the U.S. market. A 
copy of their first report has already 
been made available to the Hand-
loom Industry through the HandIoom 
Export Promotion Council. 

(iii) Handicrafts and Handlooms Ex-
port Corporation has participated 
in the Montreal Fair and in this 
way has publicised handloom 
fabrics. 

(e) More recently an ad IIoc Com-
mittee of the Handloom Export Prcmotion 
Council on export of 'Bleeding Madras' 
fabrics has submitted a Report to the Ex-
port Promotion Council and the latter has 
forwarded its recommendations on the 
S1IgeStions made by the Committee. These 
soggntions are under consideration of the 
Government. 

CRISIS IN HANDLOOM IND\JSTIlY 

2769. SHRI S. K. SAMBANDHAN: 
WiD the Minister of COMMERCE be 
pleased to state : 

(a) whether Government are aware of 
tbe crisis in the handloom industry at 
present ; and 

(b) if so, the action taken to relieve the 
handloom weavers ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHO. SHAFl QURESHI): (a) The 
Government are aware that the Handloom 
industry, in common with the cotton 
textile industry as a whole, is facing certain 
difficulties. This is mainly due to rising 
costS of production and recession in 
demand. 

(b) the following are among action taken 
to remedy the situation: 

(i) setting up of a Committee under 
the Textile Commissioner to closely 
watch the supply and Prices of 
cotton yarRS ; 

(ii) grant of special rebates over an 
extended period to stimulate sales 
of handIoom cloth ; and 

(iii) special steps taken to encourage 
exports. 

It is boped that the substantial improve-
meut in cotton production and potential 
increase in purchasing power due to a 

11IlII"ked improvement in agricultural pro-
duction, would encourage a greater 011" toke 
of handIoom products. 

LAXSHMIRATTAN CorroN MILLS 

2770. SHRI S. M. BANERJEE: WiD 
the Minister of COMMERCE be plen""d 
to lay on the Table, the report of investi-
gatiOtlS made into the affairs of Lakshlni-
rattan Cottnn Mills Co. Ltd., Kanpur and 
state: 

(a) the follow-up action taken on the 
report; 

(b) the loss of excise duty to Govern-
ment and of wages to workers as a result 
of the closure of the mill : and 

(e) the steps taken by Government to 
provide employment to about 4,000 worke.-
of the mill and to avoid the loss of produc-
tion resulting from its closure since the 
6th SePtember, 1966 7 

THE MINISTER OF COMNERCB 
(SHRI DJNESH SINGH) : The report is a 
confidential document and it will not 
be desirable to place it on the Table of the 
House. 

(a) The Report was examined very care-
fully and the Government came to the 
conclusion that under the circumstances the 
concern should not be taken over and 
run under the Industries (Development &. 
Regulation) Act Or to finance the operation 
of the running of the mill. 

(b) Information is being collected and it 
will be laid on the Table of the House. 

(c) It is understood that an agreement 
has been reached between the management 
and the workers. In pursuance ofthe agree-
ment, the mill has restarted working on the 
23rd October, 1967, with a labour force of 
1,500 as against the normal strength of 
3,300. 

INTJlODUCTlON OF JANATA TRADIS 

2771. SHRI S. M. BANERJEE: Will 
the Minister of RAILWAYS be pleased to 
state: 

(a) whether it is a fact that more Janala 
trains are likely to be intrcduced in 1968 ; 
and 

(b) if so, the routes aDd the Dumber 
thereof? 
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THE MINISTER OF RAILWAYS 
(SHRI C. M. POONACHA): (a) No. 

(b) Does not arise. 

PAYMENT OF COMPENSATION TO METAL 
CoRPORATION OF INDIA 

TIn. SHRJ S. M. BANERJEE: Will 
the Minister of Sled, Mines and Melals 
be pleased 10 stale : 

(a) whether Governmenl have paid com-
pensalion 10 Ihe Metal Corpcralirn of 
India; and 

(b) if nOl, whether some negoliations are 
going on in this regard ? 

THE MINISTER OF STATE IN 11iE 
MINISTRY OF STEEL, MINES AND 
METALS (SHRI P. C. SETHI): (a) No, 
Sir. 

(b) The Government of India are al pre-
sent assessing the quantum of compensa-
tion payable to the Metal Corporation of 
India for the acquisition of Ihe undertalcing 
of the Company in accordance with the 
provisions of the Metal Corporalion of 
India (Acquisition of Undertaking) Act, 
1966 (No. 36 of 1966). Pending this, no 
neeotiations are taking place between the 
Government and the Company regarding 
compcns.-"ltion. 

ExPLORATION 01' MINEItAI.S IN HARYANA 

2713. SHRI RANDHIR SINGH: 
Will the Minister of STEEL, MINES AND 
METALS be pleased to state: 

(a) whether any multi-phase scheme of 
exploration of minerals in Haryana, Mobin-
dergarh, Hissar and Gurgaon belt has 
been drawn up or is under consideration; 
and 

(b) if so, the progress made in tbe matter 
.living details thereof and if no progress 
baa been made the reasons therefor? 

THE MINISTER OF STEEL, MINES 
AND METALS (DR. CHANNA REDDY) : 
(a) and (b). A programme of exploration 
for base metals in Mobindergarh District 
has been drawn up by the -OeoJogic:al 
Survey of India which is expected to be 
taken up during the field season 1967-68. 

PtucEs OF CAItS AND TRACTORS 

2774. SHRI RANDHIR SINGH: 
Will tbe Minister of INDUSTRIAL DE-
VELOPMENT AND COMPANY 
AFFAIRS be pleased to state : 

(a) whelh~r any proposal is under consi-
deration of Government to reduce the prices 
of cars and tractors ; 

(b) the steps being taken to step np their 
production in the country ; and 

(c) whether the country is likely to be 
self-sufficient in tractors and cars in the 
near future ? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRJ F. A. AHMED): (a) 
Government have repeatedly been imPftS-
sing on the manufacturers the need to ensare 
economy in production and bring doWD 
costs and prices of cars and tractors. The 
Talii' Commission have also instituted a 
regqJar enquiry into the prices of both 
cars and tractors wi th a view to recom-
mending fair se\ling prices. While their 
report in respect of cars is still awaited, 
Ihat in regard to tractors has been received 
and is nnder examination. 

(b) The car industry is not a priority 
industry and it is not at present possible 
to meet its full requirements of foreign 
exchange for the import of components 
and raw materials. However, as a result 
of progressive reduction in the volume of 
imported components, the production is 
going up from year to year wilhin the 
foreign exchange made available. Govern-
ment are also exploring the feasibility of 
manufacturing a low cost car in the country. 

As reg:lrds tractors. these have been 
included in the list of priority industries. 
and the tractors manufacturers are being 
given necessary assistance to achieve pr0.-

duction to the extent of the full installed 
capacity. 

(c) While it is expected that tbe country 
will be more or less self-sufficient in tractors 
by 1970-71, the same cannot be said with 
certainty of the car industry which, as 
stated above, is not treated as a priority 
industry. 




